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laittto Makut Ma. May Bd 
Baker, flMr

10702.  SHRI VASANT SATHE WiU 
tfee Minister of ETROLEUM, CHEMI
CALS AND ERTILIERS be leased 
to state
(a)  hether  overn ent have ie- 
ived co laints aainst Ms. May c 
Baker, fier, and other ultinational 
J anies for rant of  COB licences 
 the

b) if so, furnish  details of COB 
j**ces ranted to etch Multinational 

*Kl Cheical Co any durin

1977-7 and 197-79 and the details of 
co laints received  and ho these 
have been disosed oX

(c) the nature of irreularities re
orted to have been co itted in 'rant 
of COB licences to  these co anies 
and the dates on hich the cases ere 
finally disosed of and

(d) in ho any cases the irreu
larities ointed out  have beenlound 
to be real and the  details of action 
taken case-ise and  the nu ber of 
cases still endin investiation

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI H. N. BAHU UNA) (a) Dur
in the years 1977-7 and 197-79, 
hich have been referred to in art (b) 
of the uestion, no secific co laints 
concernin the rant of COB licences 
to secific individual forein dru co
anies like May and Baker, fier etc. 
have been received.

(b) Does not arise.

(c) Does not arise.

(d) Does not arise.

RefularlflfttkMi of Servfe* of Ctecnu 
en

1070.  SHRI SACHINDRALAL SIN- 
HA WiU the Minister of IN ORMA
TION AND BROADCASTIN be leas
ed to state

(a) hether aU casual ca eran
have been reularised under reularise 
in sche e ade for Doordarshan and 
AIR Casual Staff and

(b) hether the casuals ho have 
5 days less than the  reuired days 
(fixed criteria) iven relaxation uto
5 days if not state reaaone th*refor

THE MINISTER O IN ORMATION 
AND BROADCASTIN (SHRI L. K. 
ADVANI)  (a) AU  eliible casual
Ca era en in Doordarshan have been 
offered reular osts  of Caeraen 
rade II.

(b> No, Sir. Any auch relaxation ill 
ive rise to siilar de ands fro other*




